
THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI BUTA SINGH):
(a) No.

(b) Subject to the provisions of 
Section 120 of the Motor Vehicles Act, 
1939, which lays down:

“Whoever without the written 
consent of the State Government 
permits or takes part in a race of 
trial of speed between motor 
vehicles in any public place shall 
be punishable with imprisonment 
for a term which may extend to 
T>ne month, or with fine which may 
extend to three hundred rupees or 
with both".
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Behaviour of Conductors and Driven 
of Private Mini Buses

7258. SHRI DAYA RAM SHAKYA: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state:

(a) whether it is a fact that Mini 
Buses conductors/Drivers do not be­
have properly with the commuters;

(b) if so, how many complaints 
against the misbehaviour have been 
lodged by the commuters during the 
last six months; and

(c) what steps have been taken by 
Government on those complaints?

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHRi BUTA SINGH):
(a) Some complaints of mis-behaviour 

.have been received by the Delhi 
Transport Corporation against a few 
conductors/drivers of mini buses 
under its operation in the past.

(b) 35.

(c) Penalties have been imposed on 
erring individuals.
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7282. SHRIMATI GEETA MUKH- 

KUEE: Will the Minister of SHIP­
PING AND TRANSPORT be pleased 
ta state:

(a) whether Government are aware 
that the number of ships touching 
Calcutta Port is much below the capa_ 
•tty of the port;

(b) if so, whether it is a fact that 
labour trouble is being quoted as a 
reason by the shipping companies;

(c) if so, whether it is a fact that 
there was hardly any labour troublt 
this year;

(d) whether the Central Govern­
ments export and import through Cal- 
sutta Port hare gone down thii year; 
mid

(e) M so, tii« in io m  tfcorafrp?

THE MINISTER OF STATE I «  
THE MINISTRY OF SHIPPING AN* 
TRANSPORT (SHRI BUTA SINGHV 
(a) Yes.

(b) This Ministry i» not aware.
(c) There has boon comparative 

peace on the labour front in Calcutta 
•luring 1980 a9 compared to the cor­
responding period of 1971. However, 
there have been a number of cases of 
detention of ships by the crew 
demanding compensation for alleged 
inconveniences during vayage.

(d) As against export warth Rs. 717 
orores in 1978-79, the value of export# 
during 1979-81 is estimated at Rs 914 
crores approximately. Similar figures 
•f import, are not maintained.

(e) Several factors, including fre­
quent labour disputes at the Port and 
in various organisations not under ti e 
Port management but connected \*i*h 
Port operations during !fT9 are re»~ 
ponsible.

Inland Hartianr/rnrt at Farakka

7268. SHRI ZAINAL. ABEDIN: IT * 
toe Minister of SHIPPING AN9 
TRANSPORT be pleased to state:

(a) whether it ia a fact that an In ­
land Harbour/Port is being cates 
tructed at Farakka;

(b) if so, the progress ss far achie- 
▼ed; and

(c) the date af ite completion?
THE MINISTER OF STATE W  

THE MINISTRY OF SHIPPING A N » 
TRANSPORT (SHRi BUT A SINGH):
(a) No, Sir. No inland harbour/part 
is being constructed at Farakka,

(b) and (c) The question does nst 
arise in view of reply ta (a) abave.
Coai wagon allotment** far Maharash­

tra Small Scale industries
7264. SHRI BALASAHEB TIKIM 

PATIL: Will the Minister of RAIL­
WAYS be pleased ta atate.

(a) the vnanthly quota of w agan 
allatmenta Cor nsaventeni af steam




